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Shiv Singhpura Housing Board, Nawalgarh Road, Sikar- 332001 Environment

RPCB/RO-Sikar/Gen.-242/ || 6% Date: 7%).01.2.024

To,
The Registrar General,
National Green Tribunal (Cenral Zone Bench),

Bhopal

Sub:- Report of Joint Committee constituted in 178/2023 (CZ) in the matter of
Daya Raam V/s State of Rajasthan & Others order dated 11.12.2023 passed
by Hon’ble National Green Tribunal Cenral Zone Bench Bhopal.

Ref:- Order dated 11.12.2023 passed by Hon’ble NGT Cenral Zone Bench, Bhopal.

Sir,
With reference to above, please find enclosed here with report of Joint Committee

for kind consideration.

Yours Sincerely,

Encl:- As above LB b3 /a_%) %‘;
-
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FACT SHEET OF O.A. NO. 178/2023 (CZ), DAYA

RAAM V/S STATE OF RAJASTHAN & OTHERS ORDER
DATED 11.12.2023 PASSED BY HON’BLE TRIBUNAL

1. That Hon’ble National Green Tribunal has been

pleased to passed order dated 11.12.2023 and

constituted a joint committee consisting:-
1. One representative from the collector,

District — Neem Ka Thana, Rajasthan.

2. One representative from the State
Pollution Control Board, Rajasthan.

The committee is directed to visit the place

and submit the factual and action taken

report within four weeks. The State PCB will

be the nodal agency for coordination and

logistic support.
order dated 11.12.2023,

d Sub Divisional

2. That in pursuance to

District Collector appointe

Officer, Neem Ka Thana and State Pollution

control Board appointed Regional Officer,

Sikar. Copy

submitted at Annexure-1

of appointment letter is

3. Joint committee visited site on 24.01.2024

along with representative of following

departments :-

i. ACF, Forest Department, Neem Ka Thana.

ii. AME, Department of Mines and Geology,
Neem Ka Thana.

iii. Inspector, Transport Department, Neem
Ka Thana.

Committee sisited site of mining leases at

village ~ Kalakota, there are 03 mining
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lease. All the three mining lease were found
non-operative and no illegal mining observed.
There after all 03 stone crusher unit were
visited at wvillage Toda and found non-
operative. Pollution control measures in 01
unit was found adequate and in 02 units
upgradation work was under progress. Then
committee visited village road passes through
forest area and directed Forest Department to
establish Choki with guard to stop passing of
heavy vehicles through forest area.

The committee also took photograph of the
site inspection and prepare moka report. A
copy of Moka report dated 24.01.2024 is
submitted at Annexure-02.

That Deputy Conservator of Forest, Sikar

submitted factual report dated 23.01.2024.

Forest Department has also established choki
with guard in compliance of Joint Committee
direction and submitted report dated
26.01.2024. A copy of the factual report
dated 23.01.2024 & 26.01.2024 is submitted at
Annexure-3.

That Department of Mines & Geology, Neem Ka
Thana submitted his factual report dated
29.01.2024, all the 03 mining leases with

valid agreement and having no illegal mining.

A copy of the factual report dated 29.01.2024

is submitted at Annexure-4.

State Pollution Control Board submitted

factual report, all the 03 mining lease and




03 stone crusher are under valid consent,
these stone crusher established at converted
land for industrial purpose by competent
authority, pollution control measures in 01
stone crusher found adequate and in 02 stone
crusher upgradation work wunder progress.
There for State Pollution Control Board has
issued closure direction on 25.01.2024 and
imposition of Environment Compensation 1is
under processes. A copy of the factual report
and closure direction dated 25.01.2024 1is

submitted at Annexure-5.

Report is being submitted for kind perusal of

Hon’ble Tribunal.

(Rajveer Yadav) (Neeraj Sharma)

Sub WM officer RSECB, Sikar
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Rajasthan State Pollution Control Board
Headquarter, 4, Institutional Area, Jhalana Doongri, Jaipur-302004

Phone : 0141- 2716804, 2716800 e-mail : member-secretary@rpcb.nic.in

Helpline No. : 0141-2716877

No. F.10 (542) RPCB/Legal/NGT/2023 / 233% Date: 02104/ 202y

Regional Officer,
L “Rajasthan State Pollution Control Board,
Sikar

Sub: - Hon’ble National Green Tribunal order dated 11.12.2023 in Original application No.
178/2023(CZ) Dayaraam Gurjar V/s State of Rajasthan & Ors.
Sir,
With reference to above subject matter, it is to inform that the Hon’ble NGT by order dated

11.12.2023 directed inter-alia as follow:-
“5. We deem it just and proper to call a report on the matter in issue in present Original
Application, from a Joint Committee consisting of:-

i. One representative from the Collector, District - Neem ka Thana, Rajasthan
ii. One representative from the State Pollution Control Board, Rajasthan.

6. The Committee is directed to visit the place and submit the factual and action taken report
within four weeks. The State PCB will be the nodal agency for coordination and logistic support. u

You are hereby nominated as member of the committee and also appointed as Nodal Officer
on behalf of RSPCB with the direction to ensure compliance of Hon’ble NGT order and file the
compliance report of order dated 11.12.2023. The Hon’ble NGT order dated 11.12.2023 is

enclosed with this letter for ready reference.

Enclosed-As above
(VijaiN.)
Member Secretary

Copy to following for information and for compliance of Hon’ble NGT order dated 11.12.2023

1. District Collector, Neem Ka Thana, Rajasthan .
Signature.

RajKaj Ref . .
L ebgos Digitally signed by

- Designation embef Secretary
Date: 2024.00
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iLatitude: 2762782
‘Longitude: 75.937765
Elevation: 48566 m
yracy: 86 m 3
: 01-24-2024 13:12
{Note: kalakota .«




Elevahon%dﬁa 4428@
|Accuracy:
Time: 01-24- 2024 1347

INote~ 03/2019

Laﬂwde: d
Longitude: 7. 938578_
Elevation: 464.83*8 m

4—2024 14:00°
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Accuracy: 115 m.:
me: 01-24-2024114.

ongltude 75938109 5y
evation: 470. 36t5 m

o: 27632978
mde 75.938109

Mining Lease ML No. 01/2019
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Latitude: 27621212
[ Longitude: 75.922071
\Elevation; 500497 m
Accuracy: 10.5m
i:l‘lme: 01-24-20241

M/s Alankar Mines and Stone Crusher Co., Village - Toda

oteCam




Longitide: 75.920669
Iitude: 462.]2_:_31{1
‘Accuracy
Time: 01-24-2024 14:30
Note: jt india

ﬁaﬂtﬁdw 622507

Longnlude: 75.920615
Elevation: 5001+5m-

M/s T India Natural Resources ., Village - Toda

N p——




Elevation: 502.69£5 m

|Accuracy: 123 m
*Time: 01-24-2024 14:37

M/s Guruji Stone Crusher, Village - Toda
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Regional Office
Rajasthan State Pollution Control Board \\ éj LIFE

Shiv Slnghpura Housing Board, Nawalgarh Road, Sikar-332001 l;"::,’mﬂf,:,

FACTUAL REPORT OF 0.A. No. 178/2023 (CZ), DAYA RAAM V/S STATE OF
RAJASTHAN & OTHERS ORDER DATED 11.12.2023 PASSED BY HON'BLE TRIBUNAL.

There are 03 Mining leases at Village - Kalakota, Tehsil and District Neem Ka Thana having
valid consent and Environmental Clearance. During visit all mining leases were found non-

operative. These mining leases are non-operative last 02-03 months.

Board Official visited 03 stone crusher at Village - Toda M/s Ankar Mines & Stone Crusher
Co., M/s Guruji Stone Crusher and M/s IT Indian Natural Resources are established at
converted land for industrial purpose by competent authority. All 03 stone crusher were
found under non-compliance. Show cause notice for intended revocation and closure
direction were issued on 18.12.2023. All the stone crushers were again visited by joint
committee on 24.01.2024, Pollution Control Measure in M/s Ankar Mines & Stone Crusher
Co. was found adequate and in 02 stone crusher (M/s Guruji Stone Crusher and M/s |T
Indian Natural Resources) upgradation work was not completed. There for State Pollution
Control Board has issued closure direction on 25.01.2024 and imposition of Environmental

Compensation is under process.

Details are submitted at Annexure-A
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Environment

Regional Office I_ FE
Rajasthan State Pollution Control Board |
Shiv Singhpura Housing Board, Nawalgarh Road, Sikar-332001 Lifestyle for

vy

Regd,

RPCB/RO-Sikar/NEE-117/ || 3} - 1133 Date: 25.01.2024

M/s Guruji Stone Crusher,
Village - Toda,
Tehsil & District Neem Ka Thana

Pin -

332705

Sub: Directions under section 31A of the Air (Prevention and Control of Pollution)

Ref.:

Act, 1981.
Revocation of consent to operate issued vide letter dated 25.01.2024.

And where the Air (Prevention and Control of Pollution) Act,
1981(hereinafter referred to as the “Air Act”) and the Water (Prevention &
Control of Pollution) Act, 1974 have come into force in whole of the country,
w.e.f. 16.05.1981 and 23.06.1974 respectively.

- And where the Water & Air Acts have been enacted to provide for the

prevention, control and abatement of water and air pollution and for
maintaining and restoringthe wholesomeness of water and air.

. And whereas keeping this in view the Rajasthan State Pollution Control Board

(hereinafter called as the “Board”) has been conferred power to take such
steps as are deemed necessary for the prevention control & abatement of
water and air pollution.

. And whereas, under the provisions of Section 21 of the Air Act and Section 23

of water Act, no person shall without previous consent of the State Board,
establish or operate any industrial plant/activity which is likely to cause water
and air pollutionin environment.

And whereas, under the provisions of Section 21 of the Air Act and section 23
of Water Act no person discharge or cause or permit to be discharge/emission
of any air/water pollutant in excess to the standards laid down by the state

board.
And whereas M/s Guruji Stone Crusher (herein after referred as “the industry”)

is engaged in operating of stone crusher plant located at Toda, Tehsil & District -

Neem Ka Thana.
And whereas unit was inspected by the Board officials on dated 01.11.2023 &

24.01.2024.

And whereas show cause notices for intended revocation of consent to operate
under provision of section 21(4) of Air Act & intended closure direction under
provisions of section 31A of Air Act was issued vide this office letter(s) dated
17.11.2023 & 18.12.2023 and you have failed to submit reply of these notice within
stipulated time.

And whereas consent to operate issued to your unit vide letter dated 29.12.2020
has been revocked by this office vide letter under reference under the provisions
of section 21(4) of of Air (Prevention & Control of Pollution) Act, 1981.

10. And whereas the industry has failed to comply with the provisions of the

Air Act.

—

e



Regional Office \\[,‘ I_.FE
Rajasthan State Pollution Control Board N |
Shiv Singhpura Housing Board, Nawalgarh Road, Sikar-332001 K‘ d fr'r:\‘/’fr;{’,:,’t;’n’*
Phone: 01572:248009, E- il rorpcb.sikar@gmail.com '

11. And whereas the State Board may, in exercise of the powers conferred upon it
under the provisions of 31A of the Air Act and in person, officer or any
authority and such person, officer or authority shall be bound to comply
with suchdirections which includes the power to direct:-

i) The closure, prohibition or regulation of any industry, operation or process.
ii) Stoppage or regulation of the supply of electricity or water or any other
service.

iii) Sealing of D.G. set(s), if any used for operation of industry.

Therefore, in order to stop non-compliance of the Air Act and the interest of
perpetual offence being committed by the industry, and in exercise of the
powers conferred upon it under section 31A of the Air Act and in performance
of function under the Acts, the Board hereby directs you to, forthwith, close down

your industrial unit M/s Guruji Crusher, Village - Toda, Tehsil & District - Neem
Ka Thana.

It may be noted that failure of compliance of these directions, is a criminal
offence, punishable with imprisonment for a term which shall not be less than

one year and six months but which may extended to six years and with fine
under relevant sections,

Sincerely

_—

A S
Regional Officer

7

Copy to following for information and necessary actions for compliance of the
directions:-

1. District Collector, Neem Ka Thana with a request to forthwith, secure
closure of industrialunit.

2. Executive Engineer (O&M), Ajmer Vidyut Vitaran Nigam Limited (AVVNL)
Neem Ka Thana, District Neem Ka Thana with the directions under section
31(A) of the Air Act, 1981 to, forthwith, disconnect the supply of electricity to
M /s Guruji Stone Crusher, Village- Toda, Tehsil & District — Neem Ka Thana.
Confirm compliance of these directions as accomplishment thereof is binding
upon you under the said Act.

3. Master File, RPCB, Sikar.

Regional Officer




Regional Office
Rajasthan State Pollution Control Board I-| FE
Shiv Singhpura Housing Board, Nawalgarh Road, Sikar-332001 Lifestyle for

Environment

Regd.

RPCB/RO-Sikar/NEE-117/ |} =y~ })13¢ Date: 25.01.2024

M/s JT India Natural Resources,
Khasra No. 2748/3/3, Village - Toda,
Tehsil & District Neem Ka Thana

Pin -

Sub:

Ref.:

332705

Directions under section 31A of the Air (Prevention and Control of Pollution)
Act, 1981.
Revocation of consent to operate issued vide letter dated 25.01.2024.

And where the Air (Prevention and Control of Pollution) Act,
1981(hereinafter referred to as the “Air Act”) and the Water (Prevention &
Control of Pollution) Act, 1974 have come into force in whole of the country,
w.e.f. 16.05.1981 and 23.06.1974 respectively.

And where the Water & Air Acts have been enacted to provide for the
prevention, control and abatement of water and air pollution and for
maintaining and restoringthe wholesomeness of water and air.

And whereas keeping this in view the Rajasthan State Pollution Control Board
(hereinafter called as the “Board”) has been conferred power to take such
steps as are deemed necessary for the prevention control & abatement of
water and air pollution.

And whereas, under the provisions of Section 21 of the Air Act and Section 23
of water Act, no person shall without previous consent of the State Board,
establish or operate any industrial plant/activity which is likely to cause water
and air pollutionin environment.

And whereas, under the provisions of Section 21 of the Air Act and section 23
of Water Act no person discharge or cause or permit to be discharge/emission
of any air/water pollutant in excess to the standards laid down by the state
board.

And whereas M/s JT India Natural Resources (herein after referred as “the
industry”) is engaged in operating of stone crusher plant located at Toda, Tehsil
& District - Neem Ka Thana.

And whereas unit was inspected by the Board officials on dated 01.11.2023 &

24.01.2024.

And whereas show cause notices for intended revocation of consent to operate

under provision of sectior 21(4) of Air Act & intended closure direction under

provisions of section 31A of Air Act was issued vide this office letter(s) dated
17.11.2023 & 18.12.2023 and you have failed to submit reply of these notice within

stipulated time.

And whereas consent to operate issued to your unit vide letter dated 10.05.2022

has been revocked by this office vide letter under reference under the provisions

of section 21(4) of of Air (Prevention & Control of Pollution) Act, 1981.

oy T




Regional Office
Rajasthan State Pollution Control Board I.IFE
Shiv Singhpura Housing Board, Nawalgarh Road, Sikar-332001 Lifestyle for

Environment

10. And whereas the industry has failed to comply with the provisions of the
Air Act.

11. And whereas the State Board may, in exercise of the powers conferred upon it
under the provisions of 31A of the Air Act and in person, officer or any
authority and such person, officer or authority shall be bound to comply
with suchdirections which includes the power to direct:-

i) The closure, prohibition or regulation of any industry, operation or process.

ii) Stoppage or regulation of the supply of electricity or water or any other
service.

iii) Sealing of D.G. sel(s), if any used for operation of industry.

Therefore, in order to stop non-compliance of the Air Act and the interest of
perpetual offence being committed by the industry, and in exercise of the
powers conferred upon it under section 31A of the Air Act and in performance
of function under the Acts, the Board hereby directs you to, forthwith, close down
your industrial unit M/s JT India Natural Resources, Village - Toda, Tehsil &
District - Neem Ka Thana.

It may be noted that failure of compliance of these directions, is a criminal
offence, punishable with imprisonment for a term which shall not be less than
one year and six months but which may extended to six years and with fine
under relevant sections.

Sincerely

Regiona ;;; i-’icer

Copy to following for information and necessary actions for compliance of the

directions:-

1. District Collector, Neem Ka Thana with a request to forthwith, secure
closure of industrialunit.

2. Executive Engineer (O&M), Ajmer Vidyut Vitaran Nigam Limited (AVVNL)
Neem Ka Thana, District Neem Ka Thana with the directions under section
31(A) of the Air Act, 1981 to, forthwith, disconnect the supply of electricity to

M /s JT India Natural Resources, Village- Toda, Tehsil & District - Neem
Ka Thana. Confirm compliance of these directions as accomplishment

thereof is binding upon you under the said Act.

3. Master File, RPCB, Sikar.

Regional Officer
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